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Central Govt's scheme for
students to be replicated

DEEPAK KUMAR JHA
W NEW DELHI

Taking a cue from the
Centre’s policy to offer
internship to graduates and
Post Graduates at Central
Government Ministries and
departments for more learning,
the Auroville Foundation is all
set to replicate the scheme for
students, college pass-outs, and
technical or non-technical
graduates interning, volunteer-
ing and visiting its pristine
campus at Auroville town near
Chennai.

The program is being
launched in line with the
Auroville Charter which says
“Auroville will be a site of mate-
rial and spiritual research for a
living embodiment of an actu-
al human unity”

“The Auroville Internship
and Volunteering is committed
to welcoming students who
wish to participate in a project
that meets one of Auroville’s
needs, or those aspiring to do
their own project within
Auroville in a self-financed
mode.

The premises will certain-
ly offer the best of atmosphere,
clean air amidst the first of its
kind sustainable model city
called the Auroville which is
inhabited in a lush green envi-
ronment,” said Jayanti S Ravi,
Secretary, Auroville
Foundation, which is men-
tored by the Union Education
Ministry.

A 1991-batch IAS officer of
Gujarat cadre, Jayanti is herself
a scientist who happenstobea
vocalist, thinker and author,
who is “committed” to restore
the original vision, mission
and legacy of the Auroville
Foundation ever since she took
charge of the over five-decade-
old institution almost a year

Auraoville Foundation secretary Jayanti S Ravi inaugurating an exhibition on the
campus with the inmates

PNS

ago. “T have a passion to keep
on doing new things wherever
I have taken charge in my
administrative career and have
been fortunate enough to get
full guidance and support from
the Governing Board, the
International Advisory Council,
the working groups and the
Government always,” said
Jayanti who was in the nation-
al Capital to hold a series of
meetings with the related
Ministries.

Sources in the Education
Ministry, however, said since
the Auroville Foundation has
limited financial resources and
expenses are borne by the
Central government, there
would not be any kind of
stipend for the internship peri-
od. “We can help carry out a
Volunteering or Internship pro-
ject on a specific topic, related
to Auroville and rooted in an
Auroville activity.

A dedicated team at the
ATDC (Auroville Town
Development Council) and
SAVI will study the intern seek-
er’s specific aptitude, academ-
ic qualifications, requirements
and provide the candidate with
necessary conditions to facili-

tate their work within premis-
es on-site,” Jayanti said. Besides
this, the Foundation has start-
ed a series of programmes and
events including short film and
essay competitions, and sever-
al cultural activities to mark the
150th birth anniversary cele-
bration of iconic social reformer
Sri Aurobindo, on whose ideals
the Foundation was established
by an Act of Parliament in 1988.

The ongoing city exhibition
and cultural programs are a part
of Invocation- the Gnostic
Festival. This has had the pres-
ence and participation of
Padma Vibhushan Pandit Hari
Prasad Chaurasia, Spiritual
leader M, D K Karthikeyan, for-
mer head of CBI & NHRC,
noted artiste Ms Anita Ratnam,
Yoga Srinivasan and Aavishkar
Garba group, and noted artiste
Gangai Amaran among many
others.Founded in 1968 by
Mirra Alfassa — known as
“I'he Mother’ — Auroville cur-
rently has a strength of 3,200
inmates staying ata 3,300-acre
green campus. Officials said the
Modi Government is commit-
ted to expand Auroville into a
‘city” in line with its existing
Master Plan.
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Police killed ex-Meghalaya militant leader in 'reckless' operation: Panel

https://www.sentinelassam.com/north-east-india-news/meghalaya-news/police-killed-ex-
meghalaya-militant-leader-in-reckless-operation-panel-612142

The Meghalaya Police killed a former extremist leader last year in "a reckless operation
using excessive force"

excessive force", according to a report of a judicial commission into the incident tabled in
the Assembly on Friday. Chief Minister Conrad K. Sangma on Friday submitted the report
of the one-member Commission headed by former Chief Justice of Tripura High Court T.
Vaiphei into the Killing of former Hynniewtrep National Liberation Council (HNLC) leader
Cheristerfield Thangkhiew in Shillong on August 13, 2021.

The Commission held that the police operation to arrest the former leader of the banned
militant outfit, for alleged involvement in bomb (IED) blasts in Shillong and East Jaintia
Hills district headquarters Khliehriat, from his residence in the early hours was
"thoughtless", leading to his death that was "avoidable". "Having entered what could
potentially be a lion's den in darkness without proper planning and without taking
adequate precaution”, the police had taken "purely avoidable and unnecessary risk",
endangering their lives as well as that of the deceased, its report said.

It said that the forced entry into the house in darkness was a reckless exercise and
tantamount to the disproportionate use of force. "Thangkhiew's death defeated the very
purpose of launching the operation to detain him alive. The police could have arrested
him alive had the operation team waited for about two hours for daylight to emerge,
cordoned off his house and lobbed teargas into the rooms to force the occupants out.”

The probe panel also said the post facto excuse that none but the deceased was hurt
"cannot be a valid justification for the tactical team-I carried out the operation hastily and
recklessly”. It advised against raiding houses occupied by civilians in urban areas at night
in pursuit of criminals or to arrest them in order not to harm innocent occupants in any
manner. The panel recommended carrying police personnel engaged in nocturnal
operations with night vision cameras and sensitising the police force to respect the human
rights of the citizens. The police had claimed the former extremist was shot in self-defence
after he tried to stab them. Thangkhiew's death had led to widespread violence and
protests with the angry mob setting vehicles on fire and brandishing firearms snatched
from the police.

Demanding a judicial inquiry into the violence, Home Minister Lahkmen Rymbui offered
to resign on August 15. However, his resignation was not accepted by the Chief Minister.
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The family of the late HNLC leader on Thursday asserted that they would approach the
National Human Rights Commission if the report is "not in their favour". However, after
the submission of the commission report on the first day of the autumn session of the
assembly, the family members have yet to disclose their opinion. The outlawed HNLC,
which was formed with the aim of the state's secession from India, is now in the process
of talks with the Central and state governments. (IANS)
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Central Govt’s scheme for students to be replicated

https://www.dailypioneer.com/2022/india/central-govt---s-scheme-for-students-to-be-
replicated.html

Taking a cue from the Centre’s policy to offer internship to graduates and Post Graduates
at Central Government Ministries and departments for more learning, the Auroville
Foundation is all set to replicate the scheme for students, college pass-outs, and technical
or non-technical graduates interning, volunteering and visiting its pristine campus at
Auroville town near Chennai.

The program is being launched in line with the Auroville Charter which says “Auroville will
be a site of material and spiritual research for a living embodiment of an actual human
unity”.

“The Auroville Internship and Volunteering is committed to welcoming students who wish
to participate in a project that meets one of Auroville’s needs, or those aspiring to do their
own project within Auroville in a self-financed mode.

The premises will certainly offer the best of atmosphere, clean air amidst the first of its
kind sustainable model city called the Auroville which is inhabited in a lush green
environment,” said Jayanti S Ravi, Secretary, Auroville Foundation, which is mentored by
the Union Education Ministry.

A 1991-batch IAS officer of Gujarat cadre, Jayanti is herself a scientist who happens to
be a vocalist, thinker and author, who is “committed” to restore the original vision, mission
and legacy of the Auroville Foundation ever since she took charge of the over five-
decade-old institution almost a year ago. “| have a passion to keep on doing new things
wherever | have taken charge in my administrative career and have been fortunate
enough to get full guidance and support from the Governing Board, the International
Advisory Council, the working groups and the Government always,” said Jayanti who
was in the national Capital to hold a series of meetings with the related Ministries.

Sources in the Education Ministry, however, said since the Auroville Foundation has
limited financial resources and expenses are borne by the Central government, there
would not be any kind of stipend for the internship period. “We can help carry out a
Volunteering or Internship project on a specific topic, related to Auroville and rooted in an
Auroville activity.

A dedicated team at the ATDC (Auroville Town Development Council) and SAVI will study
the intern seeker’s specific aptitude, academic qualifications, requirements and provide
the candidate with necessary conditions to facilitate their work within premises on-site,”
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Jayanti said. Besides this, the Foundation has started a series of programmes and events
including short film and essay competitions, and several cultural activities to mark the
150th birth anniversary celebration of iconic social reformer Sri Aurobindo, on whose
ideals the Foundation was established by an Act of Parliament in 1988.

The ongoing city exhibition and cultural programs are a part of Invocation- the Gnostic
Festival. This has had the presence and participation of Padma Vibhushan Pandit Hari
Prasad Chaurasia, Spiritual leader M, D K Karthikeyan, former head of CBI & NHRC,
noted artiste Ms Anita Ratnam, Yoga Srinivasan and Aavishkar Garba group, and noted
artiste Gangai Amaran among many others.Founded in 1968 by Mirra Alfassa — known
as ‘The Mother’ — Auroville currently has a strength of 3,200 inmates staying at a 3,300-
acre green campus. Officials said the Modi Government is committed to expand Auroville
into a ‘city’ in line with its existing Master Plan.

Auroville has seen almost all the top ministers including Home Minister Amit Shah as
visitors to the township in recent times.
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faftr a1 7 Rigre R avmar gafaeR SRA 3T R

https://www.amarujala.com/uttar-pradesh/bareilly/law-student-accuses-teacher-of-
misbehaving-bareilly-news-bly497 198654

R | SR Pictel i A fqUTT &1 T BT faum & 81 U e W iR SRy e
TP AHARIGR ST ¥ RIGr™Id &1 81 D1 &1 el o b e A I Uldedd | oA
3 AU | Rread A R gagR #xd §U aRA IR ¥aTd 36|

fafer faym fgchta adf &t BET 7 TSGR SR & 9 T & Fel ¢ & U6 Red 39
AfGITT TR TR WM B g1 S84 HGHTd IR gU I Ufdedd # 99 I &1 i oy,
STafs s Tt BTG S 7 Fe & IufRyd Bt € ok 7 €t 3= Waedhd &t Brgd ST &,
32 3@ 3P AT | 3R B foh 38 Rydar & 5a 98 g9 RIerad &= 713 ol e =
fafy fqumT & % w0 # 379 godasRk [ Sik alRa iR wara 381 gu Rieare? ameR
fYenTa faam| BT ST ¥ 3l el B R R § A1t Ham &t A &1 g |

3R, 39 UH0 IR fafd faumT & v Y. Ui SR &1 e & T Tafea fRiers wavmears
T T 36 S B T8l Ibd o, i I8 TRNerdh ol & | 37 3MdRes 3R arer wieres fiaa
3 d €, gufert fordlt avg &t TSas! B Bl YOS T8l o
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fIgR: a8 B TAT HA ITel B A YT ATH 3T T FY ATgedl

https://jantaserishta.com/local/bihar/bihar-man-who-killed-qgirl-dies-by-suicide-in-police-
lock-up-1552132

ST I AT deew® | T SHTES YT & Alhed H THaR &1 Jd Udh gdldi8 & Th
SRIUT 3 STETET TR al. HRIUT YHR T B THAR Bl IR U & hollale o SUB!| Bidd
VT, 17 aiflg T8t T $AR &I g1 & A H TRIIR fovam mam 7| 39+ S0 o
Hd B fordT UT| T THUHH! eXHd BR 3 el 6 giargasfifal &1 g9t STHeR! YHaR
YT 5.45 T Threfl | "TR=d § Hid & Al § SfaTerd 3R AP AHANUBR SN & TG
& HeToR U AfoRe GRI SITd &1 O X8 ¢ | XA B [d & ITaId FRIE0 & §1G Afoee gRI
TR D1 T8 TG Teiem RUIE & 91y 1d UR1e07 o forg Oor a1 o1 1" eaead 3 $gll 394
3 Hgl, "YHR = U TG BT SHTA fohdT U7 o 39 g &I Bkt o o o gg
7| Aip-3g H WA FR1 8 3R Rt R ToR 3@ & o te Aeier @ ufafrfaa
®I 73 A Tl & SNYR W, TBATS b d1G bIRdls DI ST SIS U4 S drell o faars
PHIRATS D1 |" AT IS 8T8 o d H aRgal & o | 3H1 X4 4 Ridar &1 Mg afar 3
< far a1 1. IGAR B SHS U H HEET gol BRET T 1. gy J TdR &
R TSd THR B TRER o form 3R I9d 1 ¥ T4 Hus ot Sed o g,




